
$~24 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CONT.CAS(C) 1351/2022 & CM APPL. 49677/2023 

 SARVESH ANAND             ..... Petitioner 

Through: Mr. Aman Singh Bakshi, Mr. Divjot 
Singh Bhatia & Mr. Shreesh Chadha, 
Advs. with petitioner in person. 

 M: 9873737382 
    versus 
 
 GAURI MUNJAL           ..... Respondent 

Through: Mr. Vaibhav Agnihotri, ASC with 
Mr. Abhishek Das, Adv. for DDA. 

 M: 7008367072 
 Email: skvva@skvassociates.com 

 

 CORAM: 
 HON'BLE MS. JUSTICE MINI PUSHKARNA 

    
%    18.03.2024 

O R D E R 

1. Re-notify on 03rd

   BY ORDER  

 May, 2024. 

 

 

 

COURT MASTER 

MARCH 18, 2024/kr 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 19/06/2025 at 10:42:17


